Before the an’ble Cen
Kolkata Bench, leam Palace

1n the matter of ©

DETAILS OF APPLICATION :
PARTICULARS OF THE
APPLICANT -

pARTICULARS OF THE
RESPONDENT

tral Administrative Tnbunal, ;
0t
M. A . NO. 09 crt;’l«?#f:
oaNo. U of 2016
Sri Mongla Bhaduli :
... Applicant
-Versus- N
Union of India & Ors. '
. E:'Zespondents
And

In the matter of:

J An application under Secuon 19 of the
Central Admmtstratwc Tnbunal Act,
1987,

And

1

Appointment in Raxlway on
compassionate ground agamst the die-
in-harness of Late Bankoo @ Banka
Bhaduli, EX- St. Trackman/ SE(W)/

Gurap/ Howrah, Easternl Railway,

Sn Mongla ‘Bhaduli, sori of Late Bankoo
@ Banka Bhaduli, re51d1ng at Village -
Muidipur, Post Office - . Majinan, Police
Station - Dhamakh_ah,
Hooghly, PIN - 7123023

District  —

.. Applicant

1. The Union Of lnd1a Through The
General Manager, ! 'Eastern Railway,

17, N. 8. Road, Kolkata 700001,

g,
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2. The General dMB‘nag‘:er, Eastern

Railway, 17, N. &. Road, Kolkata -
i
700001; ‘

H
|

3 The Setretary, Ministiy Of Railways,

Railway ‘Board, Railbhavan, New
Delhi - 110001; "

4. The Chief Personnel .ifqlflﬁcer, Eastern
. Railway, 17, N. 8. Read, ‘Kolkata =
700001;

S The Divisional Railway Manager,
Eastern Railway, Howrah - 711 101,
. ;I
6. The Sr. Divisional Personnel Officer,

Eastern Railway, Howrah - 711 101,

Respondents
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Lol . m.a 350,00409.2016 with 0.8 350.00465.2016

No. M.A. 350/00409/2016 Date of order: 26.7.2017
O.A. 350/00465/2016 C

Present: Hon’ble Mr. S.K. Pattnalk Judrcial Member
Hon ble Dr. Nandita Chatterjee, Administratrve Member

For the Applicant : Mr. S.H. Molla, Counsel

For the Respondents : Mr, B.K. Roy, Counsel :

-
ORDER (Oral)

S.K. Pattnaik, Judicial Member:

__—__-‘—_—_—'—-
1

Heard on M.A. No. 409 of 2016:wherein the ongmal respondent No.
. ‘\ Lad Ly fo’j

A
3 has prayed to deleteﬁh:fa name.from the use*mle of the O A. as

SO [P A

Secretary, Rarlway Board |sfnottaanecessar‘y’_. rty. . g‘?

e r{:"‘ oy \}{!f e ; t:;:‘ ‘k
2. Thereis sub%tanoe-m.the submr§sron,m'ade. Hente, the M.A. is
*....‘ =_ o / le 'h,. . ;.' e"-
allowed. The apphcant is? drrected to\d ete the namerof respondent No.
- Vs 7/ .. 74 g f .
3 from the cause ttle OMAEI0. AT a2 ;
LY { g . \\ v ';\\ / w/
3. Thisisacase df compassronateappourﬂment hich pertains to a
: N, \ oy A
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Slngle Bench, Ilst this matter before any avallable Single Bench

(Or. Nandita C&Lej de) (s’_.r}: pattnaik) " [/’ >

Administrative Member : ' Judicial Member

SP



